
BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL	
SOUTHERN ZONE, CHENNAI 	

		
Original Application No. 50 of 2016 (SZ)	

		
S. Paul Raj	

… Applicant(s)	
Versus	

		
The Commissioner, 	
Kayalpattinam Municipality, 	
Tuticorin District and another.	

… Respondent (s)	
 
 
 
 
 
 
 

STATUS REPORT FILED BY THE 1st RESPONDENT 
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M/s. M VIJAYA MEHANATH  
S SARAVANAN  

R SURESH  
E KARTHIKEYAN 

  
COUNSEL FOR APPELLANT 
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